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(b) whether ONGC has been able 
to 1 C'ach the target point of any well 
in Tripura so far; and 

( c) if not, the reasons therefor? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FRTILIZERS 
(SHRI VEERENDRA PA TIL): (a) 
ONGC has so for completed drilling 
of four wells on the Baramura struc-
ture in Tripura. In addition, drilling 
is currently in progress in 2 wells-
one on the Bara'l1.ul'a stI ucture and 
the other on the Gojalia stru<.ture. 

(b) It has been possible to drill 
down to the target depth in respect 
()f any Of the four comp~pted wells. 

(c) The main reason for not beIng 
able to reach the target depth has 
been the abnormally high pressures 
encountered while drilling, resulting 
in frequent down hole complications. 

Non..availability of Diesel and Petro-
leum Products 

*32. SHRI D. p .• JADEJA: Will the 
Minister or PETROLEUM AND CHE. 
MICALS be pleased to state: 

(a) whether it is a fact that the 
country is still facing a great hardship 
due to non-availability of diesel and 
other petroleum products; 

(b) if so, what are the main reasons; 
and 

(c) the measures taken by Govern-
ment to ease the situation? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FRTILIZERS 
(SHRI VEERENDRA PATIL): (a): 
Some reports regarding shortages of 
High Speed Diesel and other petro-
leum products have been received by 
the Government. 

(b) The demand for diesel and 
other petroleum produets in the 
COUntry had gone up steeply (In 
~count of shortfall in power genera-
tion, large S'Cale movement of bulk 
1000s by road instead. of rail and re-
.qent dJo1l.i~t conditio~ in ~~ 

parts of the country. Moreover, due 
to the agitations in Assam, the 3 re-
fineries located in that State and Ba-
rouni refillery in Bihar had to be shut 
down from December, 1979/Januury. 
1980. The Gauhatl, and Digbl)i re-
fineries in Assam are functionirJg 
now but the £t~ngaigaon refinery re_ 
mains cJosed. The Berauni refin-
ary in Bihar with a 3.3 million capaci-
ty contInues to remain clos..ed. Apart 
[rem the loss of produ('tion involved, 
the clo~ure of these refinel'ies con-
side-rably afierted the transportation 
capacity as the Barauni-Kanpur pipe-
line which transports products of 
BarUUI'l refinerv could not be fully 
utIlized. Are...t~ served by this pipe-
line could not be fu:ly ~atisfied by 
railw[1y movement. 

(c) The following measures have 
been taken by the Government to 
ease the situation:-

(i) Maximigation of import of 
petroleum products like diesel and 
kerosene so that these are no prob· 
lems of availability of these pro_ 
ducts at port locations. 

(ii) Improving the rail movement 
of petroleum products by pressing 
into service more tank wagons, re-
ducing the turn-around time of 
rail wagons, according higher 
priorty to the movement of 
these wagons over goods 
and passenger services, setting up 
of a special ce:l in the Railway 
Boarci to monitOr the tank wagon 
movement, etc. 

(iii) Maximisation of road move-
ment of diesel and kerosene by the 
oil companies, 

(iv) Advising the State Govern-
ments to ensure equitable distribu-
tiOn of diesel and kerosene under 
the Essential Comm:odites Act and 
the rules and ol'ders framed. thel'P'-
under. and also to invoke tb.c pro-
visions of the Prevention Of Black-
marketing and Maintenance of sup-
plies of Essential Commodities Act 
against those indulging in Black-
marketing, hoarding etc. 
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(v) Advising the oil companies to 
tighten up the supervision over 
their retail outlets, 

Silent valley project in Kerala 

*33. SRHI P. K. KODIYAN: 
SHRI K. A. RAJAN: 

Will the Minister of ENERGY AND 
COAL be pleased to state: 

(a) whether Govenlment have taken 
any decision on the Silent V311ey Pro-
ject in Kerala after a study by a 
Centra: T('am has been com.:;:>JetNi; 

(b) if so, the details thereat; 

(c) whether, in the medl1while, the 
State Government has abkt:d the Union 
Government to allow them to continue 
the work there; and 

(d) if so, the details and Govern-
ment's decision thereon? 

THE MINISTER OF ENERGY AND 
COAL (SHRI A.B. A. GHAIDKHAN 
CHAUDHURl): (a) to (d). The Chief 
Minister eJ Kerala, in a recent letter 
to the Prime Minister, has asked for 
concurrence for going ahead with the 
Silent VaUey Hydel Project. In view 
of the serious reservations expressed 
by environmentalists and ecologists 
about the degradation that would occur 
if the project is execu1,t'd. the Prime 
Minister had suggested that the work 
should be- stlspended in order that the 
ecological tlspl-'cis 01 the project may 
be fully studied. 

Generation of Power by DVC 

*34. SHRI DINEN BHATTA-
CHARYA: Will the Minister ot ENER· 
GY AND COAL be pleased to state: 

(a) whether Government are aware 
that the Damodar Vaney Corporation 
(DVe) generates hardly 350 MW to 
400 MW now when its instated capa-
city was 1,350 MW which cannot even 
cater to the barest minimum require-
ments of the coalfields; and 

(b) if so, steps SO far -taken in this 
matter? 

THE MINISTER OF ENERGY AN!>' 
COAL (SHRI A. B. A. GHANI KHAJ.'l 
CHAUDHURI): (a) The installed 
capacity in Damodar Valley Corpora-
tion is 1361.5 MW, comprising 1257.5 
MW thermal and 104 MW hydel. At 
present there is no hydel generation, 
as the reservoirs are low. Most of the 
thermal units have been in service fo", 
a long time, and hence, their effective 
capacity is much lower than their rat.:d 
figures. On an average, the gen~ra· 
tion during the lust three months h~ 
been between 500 and 540 MW. Dur-
ing a period ef low generation, distri·· 
bution. of power is based on a pattern 
of graded restrictions, under which the 
requirements of coal are given the se-
cond highest priority after railway 
traction. 

(b) ClOse attention is being paid 10 
the early restoration of units that are 
on outage. A number of betterment 
measures are being planned for intro-
duction in a planned manner in the-
near future. In addition, the services 
of two British Experts are being indue· 
ted for analysing the problems and 
making suitable recommendatioIlB. The 
State Government has also been :'e-
quested to ensure that satisfactory iaw 
and order conditions prevail, to en-
able the personnal at various power 
stations to work in a congenial at-
mosphere. 

CaproJactam Project, Kerala 

*35. SHR! E. BALANANDAN: Will 
the Minister of PETROLEUM AiiD 
CHEMICALS be pleased to state: 

(a) whether the Caprolactam pro-
ject has been given to the Fertilizers 
and Chemicals Ltd. at Alwaye, 
Kcrala; and 

(b) if so, when it is expected to· 
be completed? 

THE MINISTER OF Pr.t'ROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) and; 
(b). No decision has yet been taken 
on the proposal fOr setting up a caJ)-· 
rolactam plan at Alwaye. Kerala as a 




